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RESUME' OF WORK DONE BY LOK SABHA DURING
THE THIRD SESSION OF FIFTH LOK SABHA
NOVEMBER-DECEMBER, 1971

1. DURATION OF SESSION

Date of commencement . . 15th November, 1971

Dateot adjournment sine die . . . . 23rd December, 1971

Date of prorogation . . . . 25th December, 1971
Number of days of sittings . . 31

Number of hours of *sittings . . . . 156 hours and 20 minutes

*From 6-12-71 to 23-12-71 (during L-mergeucy on account of Pakistani aggression on
India), the sittingn of Lok Sabha were held from 10 A.M. to 1 P.M. and Question
Hour and Calling Attention matters were dispensed with.
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3. *CALLING AWION STATEMENTS

SL Brief Subject Name of the Nameof theMinister Time
No. Member who called e takem:
attention Date of Statement
I 2 3 4

5
1 Concentration of Pakistani ShriS.M. Banerjee  Shri Jagjivan Ram 54
forces, their she]ling on
Indian bordersand viola- 15-11-1971
tion of Indian air space
by Pakistani aircraft.

2 Price rise and its effect Shri Atal Bihari Shri K.R. Ganesh 1—10>
on fixed and lower in- Vajpayee
come groups. 16-11-1971

3 Blowing up of a wagon in ShriDevinder Singh Shri Vidya Charan o—27
Punjab and damage caus-  Garcha Shukja
ed to road and rail }inks
in West Bengal, Assam 17-11-1971
and Tripura.

4 Transport problem in Shri Vikram Mahajan Shri Om Mehta o—37
Delhi, consequent unrest

among students and 18-11-1971
hijacking of buses by
them.

s Bviction notices served on Shri S.M. Banerjee Shri I.LK. Guijral c—24
Central Govt. employees
in Kanpur living in 22-11-1971
houses constructed under
Industrial Housing

Scheme. § 5‘.& .

6 Attack by followers ofthe WBhushm Shri Krishna Chandra c—s5&

Divine Light Mission on Pant
the office of the Times of

Indiaon 18th November, 23-11-1971
1971,

7 The difficulties faced by Shri Narsingh Narain, Prof. Sher Singh c—30.
sugar factories and cane Pandey
growers owing to cane 24-11-1971
price having been fixed
by Government at a level
lower than recovery
price.

«0Ong account of the emergency created by Pekisteri eggrereicr ¢y Ircie Cellirg
Attention matters were dispensed with frem 6-12-71 till the «rc of t1e pessicr,

14



15

I 2 3 4 5
8 Supreme Court judgment Shri Shankar Dayal Shri Moirul Hecve c¢—s8
regarding fixation of car Singh Chaudhuri
prices.y
26-11-1971
9 Killing of 14 Santhals and Shri Nawal Kiskore Shri Kriskre Ctir- (=0
injuries to others byland Sharma dra Pant
owners in Purnea, Bihar -
on 22-1I1-1971. 29--11-1971
10 Killing of six political pri- Shri H- N. Muker- Shri Krishna Cher- 1—c0
soners outside Alipore jee dra Pant
Central Jail, West Bangal
on 26-11-1971. 30-1151971
11 Piling up of stocks of raw Shri Bibhuti Mishra Shri Lalit Narayin ¢—:2
jute with the peasants of Mishra
Bihar.§
1-12-1971
12 Lathi charge on workers of Shri K. Lakkappa  Shri Krishra Cher- c¢—17
Mysore Cements Ltd., dra Pant
Mysore.
‘ 2-12-1971
13 Decision of the U.S. Shri Piloo Mody Sarder Swarer Stgh ¢—:zo
Government tosuspend
arms supplies to India.. 3-12-1971
4. DIVISIONS
Number of Divisions held . . . . . 29
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5. FINANCIAL BUSINESS

Subject Date of Date(s) of Time
presenta- discussion taken
tion
(i) Railway Budget HM
Supplementary Demands 3-12-71  7-12-71 Discussion and voting 2 sI
or Grants in respect of 8-12-71 on Supplementary
the Budget(Railways) for Demands for Grants
1971-72 (Railways).
(ii) General Budget
Supplementary Demands 6-12-71  14-12-71 Discussion and voting 1 o0
for Grants in respect of on Supplementary
the Budget (Genéral) for Demands for Grants
1971-72. (General).

(iii) Budget in respect of the State of Punjab

Supplementary Demands 6-12-71  14-12-71 Discussion and
for Grants in respect of on Sup‘plementary
the State of Punjab for Demands for Grants
1971-72. (Punjab).

voting 1 46
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(iv) Motions under Rule 388 for suspension of rule

Date on
Sk which Time
No.} Brief Subject Member motion  taken) Remstks
moved
Ly | 2 3 4 5 6
Hl Ml

I ]_Suspensﬂn ofthe proviso Shri Y.B. Chavan

2’ Suspension ofthe proviso Shri Balgovind Verma 16-12-71

toRule 66 in its appli-
cation to motions for
taking into considera-
tEion and plsl.'iin o(f the

mergency Risks (Un-
demgfns) Insurance
Bill, 1971,

to.Rule66 in its appli-
cation to motions for
taking into considera-
tion and passing of
Personal Injuries
(Compensation Insu-
rance) Amendment Bill,
1971, in as much as it
is dependent upon the
Personal Injuries (Em-
ergéency  Provisions)
Am:ndment Bill,1971.

3 Suspzansion ofthe proviso

toRule 66 initsappli-
cation to the motion
for consideration and
passing of the Consti-
tution (Twenty-seventh
Amendment) Bill,
1971 in as much as it
is dependent upon the
North Eastern Areag
(Reorganisation) Bijll,
1971.

Shri Krishna Chan-

dra Pant j

4 Suspension ofthe proviso Shri Krishna

5 * Suspzasion of the proyiso Shri Krishna Chan- 22-12-71

to Rule 66 in its appli-
cation to the motion
for consideration and
passing of the Govern-
ment of Union Terri-
tories (Amendment)
Bill, 1971 in as much
as it is dependént upon
the North  Eastern
Areas (Reorganisation)
Bill, 1971 and the
Constitution (
seventh Ame t)
Bill, 1971.

to Rule 66 in its appli -
cation to the motions
for taking into consi-

Chandra Pant -

o

dra Pant,

8-12271f .. ..

- 01

21-12-91 .

21-12-71

L 07

.
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2 3 4 ] 6
deration and passing of
the Norh-Eastern
Council Bill, 1971 in
as much as it is de-
pendent upon  the
North-Eastern  Arcas
(Reorganisation) Bill,
1971, the Constitution
(Twenty-seventh Ame-
ndment) Bill, 1971
and Govern-
ment of Union Terri-
tories (Amendment)
Bill, 1971,
7. OATH OR AFFIRMATION
S1. Name Constitu- State Language of
No. ency oath Date
affirmation
:u_,)'__l_\!'C- Subramgniam  Krishnagiri  Tamil Nadu  English 15-11-7%
(Oath)j
2 Shri Mohanraj Kalingar- Pollachi Tamil Nadu  English 19-11-71
ayar (Affirmation)
8. OBITUARY REFERENCES
S1.  Name and particulars of Date of Date on Time Remarks
No. Membership death which taken
reference
made
, H. M.
. 1 Shri K. Madhava Menon, Mem- 1-9-71 1§-11-71
ber of Constituent Assembly.
2 Shri Hafiz Mohammad Ghasan- 12-9-71 15-11-71
- farulla, Member of Central
~ Legislative Assembly.
\/3’ D. Syed Mamud, Member of
Second Lok Sabha 28-9-71 15-11-71
) 0—35
4 Shri P.T. Punnoose, Member of r
Second Lok Sabha. ) 1-10-71 1§-11-71
Shri K. Kelappan, Member of
. First Lok Sabha. 7-10-71 15-11-71
/6 Shri Mahendra Majhi, Member
h of Fourth Lok Sabha. 9-10-71 1§-11-71
1 7 Shri Yashpal Singh, Member of j
‘ Fourth Lok Sabha. 3-10-71 15-11-71
\S/Shri Rajendra Kohar, Member of o— 03
Third Lok Sabha. 4-11-71  29-11-71 o
£ 9 Shri G-M. Sadig, Chief Minister
of Jammu and Kashmir. 12-12-71 13-12-71
e 0—40
Shri Bhagwandin Misra, Member 9-12.71 13-12-71"

of the Second Lok Sabha.

\/’o

9. PAPERS LAID

(i) By Government
(ii) By Private Members

- .

ON THE TABLE

622
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11. *QUESTIONS

(i) Starred
Number of Questions put down in Question Lists upto 3-12-1971 447
Number of Questions orally answered . . . . . . 137
(i1) Unstarred
Number of Qusstions put down in Qnemon Lmts a.nd written answers
furnished upto 3-12-71 . . 2768
(ill) Short Notice
Number of Questions put down in Question List . . . . . =~ 1™
Number of Questions orally answered . . . . . . . *#Nil

(iv) Half-an-Hour Discussions arising oug of Answers to Questions

Brief Subject Name of Member Date Ministry/
who raised Discussion Department

-t

Pg:rer ac:]rises in West Sh, Jyotirmoy Bosu 24-11-71  Irrigation and Power
ngal,

*Ja azcouat of the em:@rgency created by Pakistani aggression on Indis, the
Qu:zstion Hour was dispensed with from 6-12-71 till the end of the session,

#¢3ho:t Notice Question was not put by the Members on 22-12-1971" instead & -

discussion ) under rule 193 was held on 23rd Decomber, 1971 on  roquest from the
Members.

22
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14, SPEAKER/DEPUTY SPEAKER
(1) Announcements

Sl Subject Date
No.

1 Changeintime of sittings ofthe House and dispensing with the
Question Hour and Calling Attention matters with efféct from
6-12-71 till the end of the session . . . . . 4-12-71

2 Sitting of the House on Saturday, the 18th December, 1971
from 2 P.M. to 4 P.M. and mecting of Members of Parlia-
ment in the Central Hall at 4 P.M. on that day to felicitate

the Prime Minister . . . . . . . 17-12-71
3 Disposal of three Government Bills on the 215t December, 1971 . 20-12-71
4 Fixation of sitting of the House on 23-12-71 . . . . 2I-12-71

(ii) Address by the Speaker

Subject Date

Valedictory address at the end of the session inter alia thanking all the
Members for the great sense¢ of patriotism and unity shown during
the emergency and congratulating the Leaders of the Opposition.
Prime Minister, the Armed Forces,the Jawans and the Mukti Bahini
and the public for the role played by them in the hour of crisis 23-12-71

15, STATEMENTS BY MINISTERS
(1) Suo-moto statements made/laid under Rule 372

Sl Subject Name of Minister Date Time
No. taken

1 2 3 4 5
H. M,

t Portfolio of Shri Siddhartha Smt, Indira Gandhi 1§-11-71  0-03
Shankar Ray, Minister of

Education,

2 Tour abroad, Smt, Indira Gandhi 15-11-71 o-10

3 Government business for the Shri B, Shankars- 19-11--1 c-c9 -
week commencing the 22nd nand
November, 1971,

4 Declaration of Emergency in Smt, Indira Gandhi 24-11-71 0-06

akistan,
$ Increase in the price of several Smt, Nandini 24-11-71 0-20

newspapers in excess of Excise Satpathy
Duty recently levied,

27



5

*6

*7

*8

*9

*10

11

12

13
14

IS5

16

17

18

19

20

Condition of  Refugees from Shri R.K. Khadilkar 25-11-71

Bangla Desh in Camps in
Meghalaya,

H. M.
0-01

Government business for the week Shri Raj Bahadur  26-11-71v 0-01

commenging the 29th Novem-
ber, 1971,

Completion of the roof of Steel Shri. S. Mohan 29-11-71

Mclting Shop of the Rourkela Kumsramangslam
Stee]l Plant,

Submission of three Interim Prof, Sher Singh 29-11-71

Reports by the National Com-
mission on Agriculture,

0-03

0-01

Derailment  of Puri-Howrah Shri K, Hanumean- 30-11-71 0-0I

Express between Retang and  thaiya
Bhubaneswar stations of South
Eastern Railway on 28-11-71.

Condition of the plant and machi- Shri Moinul Haque  3-12-71

nery for production of Cars in Choudhury
the Hindustan Motors, factory

at Uttarpara and the book vaiue

thereof,

Government business for the Shri Raj Bahadur  3-12-71"
week commencing the 6th
December, 1971,

Present situation arising out of Smt, Indira Gandhi  4-12-71
Pakistani aggression on India,

Latest position with regard™- to Shri Jagjivan Ram 4-12-71
the attacks by Pakistan on India.

Grant of recognition by 'the Smt, IndiraGandhi 6-12-71
Government of India to the

GANA PRAJA TANTRI

BANGLA DESH.

Latest position with regard to Shri Jagjivan Ram 7-12-71
tIhed' Pakistani  aggrtssion on
ndia,

Kerosene Oil, Shri Prakashchand 9-12-71
B. Sethi

Latest position with regard to the Shri Jagjivan Ram 9-12-71
Pakistani aggression on India.

Government Pbusiness for the Shri Raj Bahadur 10-12-71 .

week commencing the 13th De-
ctmber, 1971,

Crash of an Indian "Airlines fair- Dr, Karan Singh 10-12-71
scraft on 9-12-71 near Madurai,

..

0-06

0-05

0-08

. 0-27

0-10

o-0§

o-13

. 004

0-03

sStatements were laid on the Table,



29

H. M.

21 Additional measures proposed to ShriY, B, Chavan 13-12-71  ©O-14
be adopted for ensuring the
maximum mobilisation of re-
sources for the defence effort,

22 Additionalinterim reliefto Central Shri Y.‘ B, Chavan 13-12-71.. ©-03
Government Employees, )

23 Sugar Policy ‘Shri Fakhruddin 13-12-71  0-02
Ali Abmed

24 Latest position with regard to the Shri Jagjivan Ram 14-12-71  ©0-19
Pakistani aggression on India,

25 Unconditional surrender of West Smt, Indira Gandhi  16-12-71  0-0%
Pakistan forces in Bangla Desh
on 16-12-71,

26 Government business for the week Shri Rej Bahadur ¥~ 17-12-7Y©  0-0§
commencing the 20th December,
1971,

27 Constitution (Twenty-fifth Am- Shri H. R, Gokhale  17-12-71 0-01
endment) Bill, 1971, ’

28 India's decision to cease opera- Smt, Indira Gandhi 17-12-71-  ©O-10
tions from 20-00 hours on 17-12-
71 on all fronts in the Western
Sector,

29 Steps proposed to be taken by the Smt, Indira Gandhi  18-12-71 0-07
overnment for rehabilitation : -
of disabled ex-servicemen and .
families of servicemen who lost -

their lives,

30 Reviewing the outcome of recent Shri Jagjivan Ram 18-12-71 o-17
armed conflict arising out of the -
Pakistani aggression on India.

31 Rupee-Dollar rate, Shri Y. B, Chavan  21-12-71 00§ "

32 Mid-term appraisal of the Fourth Shri C. Subramaniam ”;12-71 o107 "
Five Year Plan,

.

33 . Kerosene Oil, Shri Prakashchand 22-13-71 0-01
B. Sethi
(i) Correcting information regarding Starred Questions under Direction 16
S, Brief Subject Name of Minister Daté¢ | Time
No. "taken
1 2 3 4 5
H. M,

#1 . Correcting the answer given on  Shri Moinul Haque 8-12-71 0-01
:;?-11-7: to Starred Question Choudhury
. - No. 216 regarding - Lock-out .
;. declared by M/s Braithwaite '
and Co, (India) Ltd, oo !

*Statement was laid on the Table,
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I

2z Cotrecting the answer given on Shri Prakashchand 14-12-71 0-01
9-8-71 to Starred Question No. B- Setti
1646 regarding pilferq of
1.0,C. products in the Eastern
Region,

16. STATEMENT SHOWING TIME TAKEN ON VARIOUS KINDS OF

BUSINESS
Business Time Percentage
taken.  tothetotal
time
H. M.
BriLs—
(a% Government Bills *70 138 452
(b) Private-Members, Bills 5 $4 3. R
MMDGETS—
) Railway Budget 2 $1 20
%b) General Budget 1 oo o6
(c) Budget in respect of a State under President’s
rule 1 46 11
CaLLING ATTENTION NoTtices (RUiE 197) 8 19 5%
Drscussions—
&3 Half-an-Hour Discussions (Rul ui o .'42 04
Short Duration Discussions (Rule 193) 4 138 30
MoTons—
&; Molions (Rules 191 & 343) 19 o2 12°2
Motions for modifications of Statutery Rules .
& Regulations (Rule 235) o 16 01
QuesTIONS 14 18 91
ResoLuTIoNs—-
(2) Government Resolutions 0 42 04
(b) Stu ‘Resolutions - **6 39 4'3
(c) Private bers' Resolutions 3 39 2:3
STaTeMENTs (RULES 372 AND 377 AND DIRECTION 16) 4 18 3-0
Oruer MaTTERs such: s Osth or Affirmstion, Papers laid
on the:Table, Obituary References, Points of Orders ctc, 11 o1 70
Total 156 20 100-0

*Indudes time taken on Statutory Resolutions (vide S. Nos. 3},4. 5, 6 & 11 of
Statement 12 (i) pp 13-23& (which we discussed t her with the motion for
consideration ;{,t)here Bills (vide S. Nos. 9,10, 11, 14 & 34 of State-
ment 2

"m tlnenken on Statutory mmmﬁ.n« 3.4&5,6,&11
of Ststement 13 ‘il :3-:3) which were discussed t
for consideration tgpe Government Bills, Tune ‘taken thereon has been

shown against the reluted Govemment Bills.





